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BEFORE THE NATIONAL GREEN TRIBUNAL SITTING AT NEW DELHI

ORIGINAL APPLICATION NO. 76 OF 2025

[UNDER SECTIONS- 14 & 15 (1) (b) & (c) READ WITH
SECTION-18 (1) OF THE NATIONAL GREEN TRIBUNAL ACT, 2010]

IN THE MATTER OF:

RESIDENTS WELFARE ASSOCIATION (REGISTERED):

SECTOR-72: NOIDA: UTTAR PRADESH ...APPLICANT
VERSUS
UNION OF INDIA & OTHERS ... RESPONDENTS
INDEX |
S. NO. PARTICULARS PAGES
1. ANNEXURE-*A9” 1-3

True Copy of the Representation dated 11.04.2025
given to the S.H.O.. Police Station: Sector-113:
N.O.I.D.A. along with the Speed Post Postal Receipt
and its English Translation.

2. ANNEXURE-“A10” 4-17
True Copy of the Photographs showing the blatant
violation of the Order passed by his Hon’ble Tribunal
on 25.02.2025.

RWA Sector-72

3. Proof of Service. \ 18
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APPLICANT
Ve
[~ i .
TARUN SHARMA,
ADVOCATE FOR THE APPLICANT,
ENROLMENT NO. D/124/95,
340, BLOCK-I, LAWYERS CHAMBERS,
DELHI HIGH COURT,
NEW DELHI 110 003.
NEW DELHI, MOBILE NO. 98 110 27856
05.05.2025. E.:tarunsharmalawoffice@yahoo.co.in
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e ———— E-mail : nva72noida@gmall.com
PRESIDENT GEN.- SECRETARY TREASURER
JAIPAL SINGH ANIL TYAGI ' BHUWAN P. MAULEKHI

C-126/72, Mob: 9871769153 C-123/72, Mob: 9717788566 E-90/72 Mob: 8285009500

 PATRON AND LEGAL ADVISOR : BHUPAL SINGH B-25/72, Mob: 9911673588 | ADVISOR : AJEET SINGH VERMA E-98/72, Mob: 9811154100
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VIJAY KUMAR SHARMA Jar A, R=is-11/4/25
E-89/72, Mob: 9811381096
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RAKESH SHARMA M
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E-76/72, Mob: 9313679678 AT
EXECUTIVE MEMBERS .
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C-171/72, Mob: 9625521201

DEEPAK JAIN
E-05/72, Mob: 9811128097 President
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SUMIT RALHAN % Smoﬂm mm
E-14/72, Mob: 9810525011

RWA-72, AIM-GREEN, CLEAN, SAFE & HEALTHY DEVELOPER NOIDA




- ENGLISH TRANSLATION 2

SAVE WATER AVOID POLY BAGS SAVE EARTH

RESIDENTS WELFARE ASSOC_ATION (Regd.)

Office : Community Center, Sector-72 Nonda201316 (Socnety Regd No 137 dt 27/04/2010 Endorsement#-53727-M/2010-11

E-mail : rwa72noida@gmail.com

PRESIDENT i REASURER
JAIPAL SINGH ANIL TYAGI BHUWAN P. MAULEKHI
C-126/72, Mob: 9871769153 C-123/72, Mob: 8717788566 E-90/72 Mob: 8285009500

PATRON AND LEGAL ADVISOR : BHUPAL SINGH B-25/72, Mob: 9911673588 | AGVISOR : AJEET SINGH VERMA E-98/72, Mob: 9811154100

VICE PRESIDENT R L RWA/ MS/2177/ 2025-26 Date 11/4/25
VIJAY KUMAR SHARMA T

E-89/72, Mob: 9811381096 ’

JOINT SECRETARY The Station House Officer,

ANIRUDH CHAUHAN Sector 113, NOIDA

A-36/72, Mob: 9250000438

BLC  CORDINATOR Subject - in reference. to the restraint Order passed by the
S.C. PANDEY Hon'ble National Green Tribunal in respect of the
RABULE, Mok BRTAS0004 Green Belt of Sector 72.

BLOCK VICE PRESIDENT

RAJNEESH RAHEJA Sir,

A-150/72, Mob: 9810160686 ,

S As you are aware of the Court Order, which has been
B-85/72, Mob: 9891089039 passed in a Case filed by the RWA 72 before the National
RAKESH SHARMA Green Tribunal for the Protection of the Green Belt where
C-180/72, Mob: 9312661198 UPPCL is Laying Electricity Cables. The Case against
HIRAMAN SINGH them had been filed before the National Green Tribunal

E-13/72, Mob: 9650997333
CULTURAL SEGR

wherein a restraint Order has been passed. The Next Date
of Hearing has been fixed for 28/5/25. A Copy of the

VIJAY KUMARI : !

E-76/72, Mob: 9313679678 Court Order had been provided to the Supervisor of the
EXECUTIVE MEMBERS Contractor. However, the Men of the Contractor have
GURCHARAN SINGH started the Work in the Green Belt on 2/4/25. In this
A< '72, Mob: 9999797023 Context a Call was made to the PCR. Thereafter, in the
SK.GOYAL - presence of the Officers a Copy of the Court Order was
G RIS given and the Work was stopped. However, today on
Ej@?}gﬁb: 9810146673 11/4/25 20-30 Laborers were sent to the Site and the work
S.S. PAYAL was proceeded with very fast. You are requested to
B-53/72, Mob: 95400898792 get this work done as per the Court's Order. A Copy of
DR. PARVEEN DUTT SHARMA the Hon'ble National Green Tribunal's Order s
C-105/72, Mob: 9350129753 enclosed herewith.

TARUN SHARMA

C-171/72, Mob: 9625521201

DEEPAK JAIN for :- Sd/-

E-05/72, Mob: 9811129097 President

SUMIT RALHAN RESIDENTS WELFARE ASSOCIATION

RWA-72, AIM-GREEN, CLEAN, SAFE & HEALTHY DEVELOPER NOIDA
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ORIGINAL APPLICATION NO 76 OF 2025 RESIDENTS WELFARE ASSOCIATION SECTOR 72
NOIDA VERSUS UNION OF INDIA AND OTHERS INDEX DATED 05 05 2025

From: TarunSharma LawOffice (tarunsharmalawoffice@yahoo.co.in)
To: secy-moef@nic.in; csup@nic.in; ceo@noidaauthorityonline.com

Date: Monday 5 May, 2025 at 11:28 am IST

Regards,
For Tarun Sharma Law Office.

LAW CHAMBERS: 340, Block-l, Lawyers Chambers, Delhi High Court, New Delhi 110 503.

LAW OFFICE: E-501, Gauri Sadan, 5 Hailey Road, New Delhi 110 001.

Confidentiality Note:

This message is intended only for the use of the person to whom it is addressed and may contain information that
is confidential and privileged under applicable laws. If you are not the intended recipient, you are hereby notified
that any use, review, disclosure or copying of this message and the information it contains is prohibited. If you
have received this message in error, please notify the sender by reply e-mail or fax and discard all its contents.

ORIGINAL APPLICATION NO 76 OF 2025 RESIDENTS WELFARE ASSOCIATION SECTOR 72 NOIDA VERSUS UNION
OF INDIA AND OTHERS INDEX DATED 05 05 2025.pdf
23.1MB
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